{OPEN COURT)
CENTRAL ADMINISTRATIVE TRIBUNAL

ALLAHABAD BENCH
ALLAHABAD

ALLAHABAD this the 12%  day of January, 2009.

HON'BLE MR. A K. GAUR, MEMBER- J.
HON'BELE MR. 8, N. SHUKLA, MEMBER- A.

CIVIL CONTEMPT PETITION NO. 116 OF 2008
jArising out of O.A No. 316 of 2006)
Harikesh Kumar, 8/ o aged about 30 years, 8/o Late Sri Ram Prasad Rfo

Dearia Khas P.O. Deoria, District Deoria, working as Class-IV employes
in Income Tax Office Deoria..
.. Applicant.

VERBUS

I. RN Chaurdhary, Commissioner of Income Tax Goralchpur Region,
Gorakhpur.

2. Sant Prakash, Income Tax Officer Dearia, Diatrict Deoria.

Present for applicant Sri R.B. Tripathi
Present for opposite parties: Sri 8. Singh

ORDER
BY HON'ELE MR. A.K. GAUR, J.M.
List has been revised. None appears for the applicant to press this

application.

2. It is ween from the record that OA No.316 of 2006 has been

disposed of with the following observations :-



2

3. It is seen from the counter affidavit filed by the respondents that
the matter is in active consideration with the Higher Authorities and
mrlpuﬁngwdnilhuﬂhhmudﬂwﬂrhmpﬂlnmufﬂu
judgment and order dated 30.05.2008, as soan suitable instructions are

rocetved from the respondents.

4. The respondents have also filed an application for extension of time
for ensuring the compliance of the arder of this Tribunal.

5. Inview of the aforesaid observation, we find that respondents have
not committed willful disobediance of the order of this Tribunal. The
contempt petition is accardingly dismissed. Notices are discharged. The
r-pmﬁnhmdhmtadtﬁmmum“mpﬂmnnnfthnuﬁuwiﬂinu
woaok from the date of receipt of copy of this order.
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